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Title: Need to review the decision regarding categorization of scheduled castes into sub-castes.

SHRI B. MAHTAB (CUTTACK): But my suggestion is different.

[ would like to draw the attention of the House to the fact that the Government of India has
decided to constitute a one-man Commission to study the feasibility of the contentious project to
sub-categorise the Scheduled Castes. This is a highly volatile issue and the move 1s bound to
generate heat and controversy. The proposal to divide dalits into groups and split the reservation
quota among them has brought the strong and weak groups among dalits at loggerheads.

In Andhra Pradesh, there is a head on collision between Madigas and Malas. In Orissa, the
division is being carved out as so-called “Untouchable Dalits” and “Touchable Dalits”. Dominant
Scheduled Caste groups like Chamars in North India are agitated over this issue of sub-
categorisation of dalits. What has made the issue contentious 1s Government’s green signal to the
micro division of the Scheduled Castes despite the Andhra Pradesh Scheduled Castes
(Rationalization of Reservation) Act, 2000 being struck down by a Constitution Bench of the Apex
Court. The five-judge Bench held that sub-classification of the Scheduled Castes was violative of
Article 14. It had also called it beyond the legislative competence of the State. Sub-division of the
Scheduled Castes is also violative of the basic structure of the Constitution.

I would urge upon the Government to stop playing with fire. Identifying the Creamy Layer
is one thing but sub-dividing Scheduled Castes in the name of specific caste is not only
unconstitutional but also dangerous.
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